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In The Central Administrative Tribunal 
GUWAHATI BENCH : GUWAHATI 

ORDER SHEET 
APPLICATION NO; 	 OF 199 

Applicant(s) 	tVt)Ls. \D ui cki&. t& 
- 

Respondent(s) 	yj 	A 	2r Q1-9 

Advocate for Applicant(s) 
c)eAJ 

Advocate for Respondent(s) 	 12 1 C. 

Notes of the Registry ( 	Date 	 Order of the Tnbuna 	- 

Mr D.K. Das, learned counsel for 

the applicant submits that the applicant 

has no interest to proceed in the case. 

Therefore, he does not press the 

application. 	The 	application 	is 

dismissed as not pressed. 

M e446-e—r 	 Vice-Chairman 

3.298 

forai
'HC4üGfl J9 
.-triJ Wj) 	010 
of R. 50/. 

deocj:ej Vicie 
WO!RD No ... 
Dcted 

, 

Op. flqL,tr, 

nkm 

C&JS 

9'I 

hz 
L 



kI 


